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Cancer) and steroids made out of these 
plants are imported in our country at 
very high price; 

(b) if so, wbether Hathi Committee 
bad observed tbat indigenous know-how 
for manufacture of drugs from these 
plants were available with us; and 

(c) if 10, the reasons why no action 
was taken by Government to manufac-
ture indiaenou8 products which could 
have been cheapor and would ha ve 
saved foreign exchange ? 

THE MINISTER OP CHEMICALS 
AND FERTILIZERS AND INDUSTRY 
AND COMPANY AFPAIRS (SHRI 
VEEaENDIlA PATlL) : (a) to (c): Ac-
cording to Import and Export Policy a 
number of plant and derivatives including 
Diosgenin and Diosoorea roots are not 
normally allowed for e.ports. 

The Hathi Committee had identified 
senral essential drugs derived from 
plant materials and bad opened that 
tbere wa. gencrally no need for import-
ina technologiel for most of these 
drugs. Oncovin Uormulation of 
Vincristine) is not one of tbe drugs 80 
identified by the Hathi Committee. 
TccbooloiY for the manufacture of 
Vincristine, Vinblastin from Vinca-rosea 
hal recently been developed in our 
country. 

Imports of steroids are limited to 
those wbich are yet to be produced in 
the country or whose production is 
inadequate. In order to encourage 
production of steroids industr ial appro-
vals and foreign collaboration are being 
approved on merits. In order to main-
tain availability of raw materials, for 
steroids several manufacturers have 
undert akon cultivatior. of Diosoorea. 

(Tramlatton] 
Law Books Exhibitions aod Sale 

4080. SHRI NARESH CHANDRA 
CHATURVEDI: Will the Minister of 
LAW AND JUSTICE be pleased to 
state ~ 

(a) whether no proper arrangements 
have baen made for holding exhibitions 
and sale of books, magazines and litera-
ture published by the Official Language 
Wing of the Legisktive D<lpartmcnt 
and Vidhi Slbitya Prakasban nnd most 
of tbe literature gets damaaed without 
beina sold; and 

(b) what remedial measures are pro-
posed to be taken by Government in 
this regard '1 

THE MINISTER OF STATE IN 
THE MINISTRY OF LAW AND JUS-
TlCE (SHRI H. R.BHARDWAJ) : (a) 
and (b): The publications of the Official 
LanlUagea Wing and tbe Vidhi Sahitya 
Prakashan of the Legislative Depart-
ment are mainly in Hindi and they are 
in the nature of pioneeriog efforts to 
promote Hindi in the field of law. The 
sales of the publications will depend 
upon the demand therefor which in 
turn would depend upon the extent to 
wbich Hindi is being used in the filed of 
of law in the various Sta(<ls. 

It is true that the sales are not 
picking up fast. The sale of even 
publications whieb can compare with 
tbe best in English or other languages 
Is not satisfactory. But it would not 
be correct to say that unsold publica-
tion. are getting damaged as proper 
arrangements ezist for the storing of 
such publications. It is al~o not correct 
to say that proper arrangements are 
nut being made to promote the sale of 
the publications. All possible arrange-
ments are being made, and further the 
arrangements are constantly review-
ed with a view to improvement. 
Tbe arrangements include: Opening 
of Exhibition-enm.Sales Centres-
at appropaiate locations; participa-
tion in Book Faires and Exhibitions; 
adveatisement and publicity programmes; 
tours by officers to contact clients; 
mailin, of folders through the D.A.V.P.; 
sale through reputed book lI011ers, 
Ie Ilin g agents, etc. Recently. new 
selling agents have bee;} appointed and 
the sale commission payable to book 
sellers and agonts has also been raised 
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Bnd made more aHrcct ive. Measures 
IifC being taken to further intensify the 
publicity ar r[lngemeots. However, it 
would seem that unless the people 
become mort' eothusill~lic in cnc0uraging 
publicaliOfl~ in Hi3di "od other region"i 
languages, it will be difficult to expect 
any substant lal improvement in the 
positior: with regard to tn'! sales. 

[English] 
Opening of New Telepbone Excbuoges 
and Post aod Telegraph OWces in 

Orissa 

408!. SHRI LAKSHl\1AN 
MALLICK Will the Minister of 
COMMUNICATIONS be pleased to 
sLlle : 

(a) the Dsmes of the pl.lces in 
Oriss:; \\ here autom.1tic exchanges are 
proposed I,) be inst~~ LeG or new Ex· 
changes pr0pvoed to be set up and link· 
ed by STD with Bhubaneswar and other 

. cities in,iJe <lEd outside tbe Stu te 
during the year 1915· 8;,;; r.oJ 

(b) the details of new Post and 
Telegraphs Offices proposed to be 
opened in Onssa during the year 
198.5-86 ? 

THE MINISTBR OF STATE OF 
THE MINISTRY OF COMMUNICA· 
TIONS (SHRI RAM NI WAS 
MIRDHA) : (a) The information is 
given at Statement I attached. 

(b) 150 Telegaaph Offices are pro-
posed to be Opclled in Orissa during the 
year 198 S-86. The details are given 
in Statemcr;t·II at;acbed. The number 
of post offices proposed to be opened 
in 1985-86 ar~ yet to be finalised. 

Statement-I 

The [,ames of pl ... ces in Oriss]. State 
where automatic exchanges are proposed 
to be installed during 1985'86 are: 

1. Samboilpur -MAX·I 

2. Balasore -MAX·II 

·3. Jepore -MAX~II 

Balasore is like:y to be linked ~1 
point-to'point STD with Bbubanesbwar 
dUl ing ] 98 _: -8 6. It is rroposed to 

open 30 new MAX· III type of excbanges 
in 1985-36 The stations have not 
yet been identified. 

Small capacity electronic exchanges 
ere expected to be received in 1985.86 
at the following places: 

1. Keonjhar 400 lines 

2. Koraput -do-

3. Phulb:lI1i -do -

4. Suuderg:uh -do-

5. Baripaola 600 lines 

6. Dbenkanal -do-

7,· S~mbalpur 

Satdllte -do-

Statement-II 

Telegraph Offices proposed to bl! 
opened in Orissa during 1985-86. 

---------------
Name of Dist! ict No. of Cos. 
---------------
1. Balasore 10 

2. Bolangir 10 

3. Dhenkanai 10 

4. Ka!ahaodi lU 
5. Keonjhar 10 

6. Koraput ){) 

7. Mayurbhanj 10 

8. Pbulbani 10 

9. Puri 15 

10. Sambalpur 10 

I!. Sundergarb 10 

1.2. Cullack 20 

13. Gaojam IS 
---------:--_........:::_-----_ 

ISO 
---------___ -.---.:....,1. ' 




